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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL

BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 691 OF 2022

IN THE MATTER OF

RAMA SHANKER AWASTHI

STATE OF UTTAR PRADESH & ORS.

VERSUS

INDEX

...APPLICANT

...RESPONDENT(S)

S.No.

Particular

Page No.

REPLY ON BEHALF OF RESPONDENT NO. 3
UTTAR PRADESH GROUND WATER
DEPARTMENT, (LAKHIMPUR KHERI)

ANNEXURE 1
Copy of Uttar Pradesh Ground Water (Management and

Regulations) Act, 2019

ANNEXURE 2
Copy of the Notification No. 1320/62-1-2019-10

GW-2014, dated 13.11.2019.

ANNEXURE 3
Copy of the notification no. 58/76-3-2020/10 GW/2014,

dated 21.01.2020

ANNEXURE 4
Copy of the letter dated 03.10.2020

ANNEXURE 5
Copy of the Letter dated 25.02.2021

ANNEXURE 6
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Copy of the order of District Magistrate, District
Lakhimpur Kheri

ANNEXURE 7
Copy of the letter dated 05.12.2024

ANNEXURE 8.1, 8.2, and 8.3
Copy of No Objection Certificate (NOC) issued to M/s
Bajaj Hindustan Sugar Ltd

10.

ANNEXURE 9

Copy of Evidence related to acquisition of pond

11.

ANNEXURE 10
Copy of the Audit report prepared by Resource
Conservation and Management Division, Federation of

Indian Chambers of Commerce and Industry (FICCI)

12.

ANNEXURE 11

Copy of the Impact assessment report prepared by Dr.
Rajeev, Scientist/Team Leader Directorate of Research
Chandra Shekhar Azad University of Agriculture and
Technology, Kanpur (CGWA, Gol Nominated

representative.

13.

ANNEXURE 12
Copy of the No Objection (CTO) Certificate from the
Uttar Pradesh Pollution Control Board.

14.

ANNEXURE 13.1, 13.2 and 13.3
Copy of No Objection Certificate (NOC) Issued to M/s
Bajaj Energy Ltd

15,

ANNEXURE 14

Copy of evidence related to acquisition of pond

16.

ANNEXURE 15
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Copy of the water audit report has been prepared by N |
PHD Chambers of Commerce and Industries, New Delhi ‘

(an institution nominated by Central Ground Water

Authority, Government of India).

17.

ANNEXURE 16
Copy of the Impact Assessment Report prepared by Shri

Veeksha Pugazhendi (representative nominated by

Central Ground Water Authority, Government of India).

18.

ANNEXURE 17

Copy of (CTO) from Uttar Pradesh Pollution Control
Board.

19.

ANNEXURE 18
Copy of the Ground Water Assessment Report -2023

20

ANNEXURE 19 & 20
Copy of the details of Development blocks and the

Report classified as in the safe category.

Respondent No.-3
(Director, Ground Water Department /Member Secretary,

State Ground Water Management

and Regulatory Authority,

Through
Gigi C. Georg&’Advocate

Standing Counsel (UOI)

Ch. No. 457, Lawyers Block,

DHC, New Delhi
Gigicgeorge.adv42@yahoo.in

M-9810625315
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Certificate Issued Date
Account Reference
Unique Doc. Reference
Purchased by

Property Description
First Party

Second Party
Stamp Duty Paid By

NOTARY Advaocate
Civil CounNbR R Lo

Z

Description of Document

Consideration Price (Rs.)

Stamp Duty Amount(Rs.)
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Government of Uttar Pradesh /7672556004071
e-Stamp
IN-UP67285600740711X (% /

31-May-2025 01:44 PM
NEWIMPACC (SV)/ up14655204/ LAKHIMPUR SADAR/ wb LKM

SUBIN-UPUP1465520432144006440941X 4
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Article 4 Affidavit
Not Applicable

,
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Not Applicable
SHYAM SUNDAR YADAV SON OF RADHE SHYAM YADAV
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2. When the order dated 21.12.2023 was passed the Respondents No. 1 and 3 were not

represented. It has been pointed out that no notice to those respondents has been
issued subsequently.

3. Let the notice be issued to the respondents not represented today The Applicant is
directed to serve the said respondents and file an affidavit of service at least one week
before the next date of hearing.

4. List on 24.02.2025.”
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